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have seen with our own eyes. 1
would not use the word, ‘manhandle’,
but I must submit to you that the
force applied was out of all propor-
ti.oix to the offence of that young
girl.

SHRI RANDHIR SINGH (ROH-
TAK): We feel about it immen-
sely. That voung girl was thrown
away like a sheaf of corn. This is
something to be ashamed of.
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MR. CHAIRMAN: This is what
I read.

19.22 Hrs.
MESSAGE FROM RAJVA SABHA

SECRETARY: Sir, I have to re-
Fort the following message received
rom the Secretary of Rajya Sabha: —

‘I am directed to inform the Lok
Sabha that the Rajya Sabha at its
sitting held on Thursday, the 29th
August, 1968, adopted the follow-
ing motion in regard to the Joint
Committee of the Houses on the
Lokpal and Lokayuktas Bill, 1968:

“That this House concurs in
the recommendation of the Lok
! Sabha that the Rajya Sabha do
appoint a member of the Rajya
Sabha to the Joint Committee of
the Houses on the Bill to make
provision for the appointment
and functions of certain autho-
rities for the investigation of the
administrative action taken by or
on behalf of the Government or
certain public authorities in cer-
tain cases and for matters con-
nected therewith, in the vacancy
caused by the resignation of
Shri Awadheshwar Prasad Sinha
and resolves that Shri Ganeshi
Lal Chaudhary, Member of the
Rajya Sabha, be appointed to the
said Joint Committee.”
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MOTION RE. SITUATION ARIS-
ING OUT DROUGHT CONDI-
TIONS IN ANDHRA PRADESH,
PARTS OF MYSORE AND MAD-
RAS—Contd.

SHRI M. N. REDDY (NIZAMA-
BAD): Before I speak on the mo-
tion, T,would like to voice a common
grievance shared by many members
here. That is, we are finding enough
time, rather a lot of time, for discus-
sing matters like Czechoslovakia or
some affidavit matter or Kantilal De-
sai’s matter, and so on, as if the Hea-
vens would fall down if we do not
discuss them, but we are not able to
find time to discuss important mat-
ters like this. I hope, the senior mem-
bers will do some thing about this.
We are, of course, young members.
As a freshman, I am very much dis-
appointed that we do not find time
to discuss constructive matters. We
have to devote more time to discuss
economic issues, to discuss the distress
and problems of the people, and
should not try to get undue publicity
from the press and thus waste our
most valuable time. We are prepar-
ing speeches on very good issues, and
we are not even told whether we
would get the time and opportunity.
Only the leaders and people who are
very clever in getting time and op-
portunity are getting away with it.
This should not be allowed in this
august House. I would like to make
this appeal.

Coming to the drought problem, I
am not projecting the drought pro-
blem of Andhra Pradesh like other
members. What is not realised and
what is very much forgotten by many
members is this. There has been
the drought problem in Andhra Pra-
desh in some patches and parts every
time. But the phenomenon of this
vear is that—I have gone through
the records and data of the last 80
vears—the drought has spread all
over the State in all the 20 districts,
from Nizamabad to Srikakulam. This
point has not been brought to the
notice of the Government and the
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hon. members. It is not as if I am
denying the existence of drought pro-
blem in other places. But, here, the
entire State is affected. This is a phe-
nomenon which we never saw during
the last 80 years or so. I have gone
through the recorded data maintain-
ed by the UNESCO in this behalf.
That has to be seen. More than
three crores of people have been affec-
ted by drought. I charge the Central
Government and also the State Gov-
ernment with reluctance to act ex-
ccrt when a deep crisis or a serious
calamity overtakes us. They never
wake up; they have no time for these
problems. They are not free from
other petty problems of politics and
other things. It is only when thou-
sands die and headlines come out
that they start moving and do some-
thing. This is a very unfortunate
state of affairs and a very unfortunate
attitude to take for Governments.

There is a newspaper strike on and
for the last few weeks people are not
able to get their newspapers in any
cities and towns. There is a respon-
sibility on the press also to give cor-
rect information and place it in the
right perspective so that people know
about the seriousness and magnitude
of the problem. I have got the Pat-
riot of today with me. The whole
paper contains, at least 80 per cent
of it, news about Czechoslovakia and
other matters which are not of direct
concern to us. I do not mind if the
whole of the paper were to be devoted
to printing such other matter. But
it also refers to Andhra’s drought con-
dition. The headlines, you will be
shocked to know, is ‘Andhra CM
wants Rs. 42 lakhs aid’—mind you
not crores.

MR. CHAIRMAN:
ter’s devil.

SHRI M. N. REDDY: Such pre-
sentation of news instead of helping
harms the cause, because people in
distant and different places will have
a very wrong idea and wrong assess-
ment of the seriousness of the pro-
blem. It has mentioned Rs. 42 crores
in the body of the news item in small
letters.
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I would like to point out that this
House should also take cognisance of
these serious matters and avoid for-
eign news of which we have had
enough. When they are not them-
selves caring for it, let us discuss
about our own problems and diffi-
culties which we are facing.

I do not wish to repeat the ap-
peal to the Central Government for
some crores of rupees. That is there
admitted. But I want one matter to
be immediately investigated. This
phenomenal drought has occurred in
the State for the first time. There
should be an investigation, scientific
research carried out, to find out how
this drought has affected the entire
State. This has not been the case
during the last 100 years. They
should go into this matter and find
out the remedy. They should take
measures to avoid recurrence of this
type of drought all over the State.
If it is confined to one part, food can
be rushed from other parts. But in
the present case, the whole State is
affected.

There is another thing. Hon. mem-
bers should know that we regularly
import rice—this has been so during
the last four or five years—about 6
to 7 lakh tonnes of rice at double
the cost from various countries, pay-
ing dearly in foreign exchange. Of
all the foodgrains, rice is a very scarce
and precious commodity even in the
foreign markets. But half of this
quantity is supplied by our State to
the rest of the country. That is now
cut off.

Apart from that, what about the
31 crores of people there who them-
selves .do not have any rice? They
would not have rice for the next
three or four months. That aspect of
the problem has also to be seen.
Even if Rs. 42 or Rs. 45 or Rs. 50
crores are given, is it possible for the
State Government to spend the whole
in constructive and fruitful measures?
You can give away money and doles
to various persons and increase their
purchasing capacity so that they can
go and buy in the black market. But
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what I want to stress is that in giving
assistance, the Centre should have a
long range view.

In this context, I would like to
make certain practical suggestions,
certain things which are more preci-
ous, more necessary than money. We
badly require rigs for drilling. This
is a specific proposal. These rigs
should be given by the Centre on
loan from the Geological Survey of
India, ONGC and the army and other
sources. Rigs are also available with
UNICEF. These can be airlifted from
UK and other places immediately.
There is no use of giving funds and
loans without giving the necessary
equipment to use these funds in a
practical and constructive manner.
Foreign exchange should be released
for the purchase of rigs, spare parts
for commissioning these rigs. The
Geological Survey of India should
loan the services of geologists and
geophysists for locating suitable site
for drilling wells as also a large con-
tingent of technical staff like drillers.
There are no drillers in Andhra. In
addition to drills, it is necessary that
the Central Government gives tech-
nical assistance in the shape of trained
drillers for boring these wells in the
shortest possible time. I should also
like to suggest that private contrac-
tors, financed by banks, should be
asked ‘to undertake boring of tube-
wells.

MR. CHAIRMAN: You are go-
ing into too much of details.

SHRI M. N. REDDY: Apart
from this, jeeps and trucks from army
disposal may be provided to accele-
rate the execution of relief works. It
is impossible to execute any relief
measures all over the twenty districts
without the necessary facilities. The-
refore, I once again appeal to the
Central Government and the hon.
Ministers who are here not to wait
for the reports of the study teams
which they are going to send. It
is your own Government, your own
Chief Minister. Please read the news
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papers. Believe what the Members
of the Parliament, Congress and O
position, say. The study team will
go there on the 15th or 16th of next
month. You must give some amount
immediately and make an assessment
of the total requirements after the
study team’s report is received. The
equipment is much more necessary.
It should be treated as we treated
Bihar last time. Full central assis-
tance should be given. If Andhra
picks up, the agricultural economy of
the country will pick up. Otherwise,
it is fraught with many dangers to
your own political future. I am
putting it very plainly before the
House.

SHRI K. SURYANARAYANA
(Eluru): I do not want to take the
time of the House unnecessarily. Hon.
friends from all the parties are of one
opinion that the Government of India
should seriously think of overcoming
these drought conditions. One year
there is drought, one year, there are
floods. I come from the granary of
Andhra Pradesh West Godavary
district. But 75 per cent of the West
Godavary district is without water
and the reople are suffering without
water. All the necessary information
had been submitted by the Andhra
Government, in a more elaborate
manner than any speeches here could
do. Our Finance Minister and the
Agriculture Minister Shri Jagjivan
Ram also visited our State and people
have great hopes that they would

‘come to their help. It was called
Anna Poorna. Its Chief Minister,
Andhra Chief Minister is now in the
streets of Delhi with a beggar’s bowl
running from one Minister to another
Minister, from morning till evening.
If he goes to the Prime Minister she
is asking him to go to the Finance
Minister. If he goes to the Finance
Minister he says: let us see what the
Production Minister and the Agricul-
ture Minister and the P.W.D. Min-
ister say. I only request that all of
them together should come to the
rescue of Andhra Pradesh. It is good
not only for Andhra Pradesh but for
the whole of our country.
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MR. CHAIRMAN: I should con-
clude the discussion here and I
should like to call on the Minister to
reply to the debate.

SHRI G. S. REDDY (Miryai-
guda): Sir, I would like to ask one
question of the Minister.

MR. CHAIRMAN: Let him fin-
ish his speech. Then the hon. Mem-
ber can put his question through me.

AUGUST 29, 1968 Andhra, Mysore etc. 3160

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHIB SHINDE):
Mr. Chairman, Sir, there has been a
very useful and enlightened discus-
sion in the House and I am thankful
to the large number of hon. Mem-
bers who participated in this very
useful debate. But, at the outset, be-
fore I go into the major problems of
the issue concerned I would like to
say that some hon. Members—Shri
Nambiar and Shri Patel—tried to

in politics in their arguments.

bri;
[ %RI JAGJIWAN RAM: They
ubsist on them.

SHRI ANNASAHIB SHINDE):
Mr. Chairman, I would like to make
a submission that Government of
India, when we had drought situa-
tion of a much larger magnitude,
when Bihar, Uttar Pradesh, Madhya
Pradesh and Gujarat were involved
in a larger drought situation and
there were non-Congress governments
in some States, the Centre never dis-
criminated, never looked at it from
the point of view whether it was a
Congress government or a non-Cong-
ress government in those States, and
whatever help was needed was rush-
ed to them. After all, we are all
Indians and we have to be guided in
these matters by a some broader prin-
ciples. So let Shri Nambiar not have
any doubt or suspicion in regard to
the approach of the Centre.

SHRI NAMBIAR: We are thank-
ful if that is so (Interruption).

SHRI ANNASAHIB SHINDE:
Sir, I was going to submit that some
hon. Members made a little exag-
gerated references that there have
been some starvation deaths in some
areas. Shri Narayana Rao just now
said that perhaps thousands of peo-
ple have died. We have so much
experience of handling ‘the drought
situation now that, let the hon. Mem-
bers not have any apprehension,
whatever may be the magnitude of
the problem we shall be in a posi-
tion to tackle the situation and we



3161 Drought in
shall see that nobody in the country
is allowed to starve for lack of food.
As the hon. House is aware, for ins-
tance, when Bihar and Uttar Pra-
desh, to which I made a reference
just now, had a much severe drought
and many foreigners at that time
thought that we may not be in a posi-
tion to handle the situation, we did
not, allaw_ any i
S —— . .
tion a(_that timg. __l;l%nau.—-m-.ua.

rd to the currént drought sitaa-
tion, ‘were refer-

€s in the Press about drought situ-
mmmtsﬁ—aaﬁ%—‘wr
made references to the State Govern-
ments and no State Government has

indicated to us that there has been
any starvation death.

SHRI TENNETI VISWANATH-
AM:. In the printed statistics form
there is no column to show starva-
tion deaths. What can they do?

SHRI JAGJIWAN RAM:
case is investigated.

SHRI ANNASAHIB SHINDE:
Unfortunately, our country is so vast
that in some part or the other we
have a difficult situation every year.
Take the case of last year. Human
memory is very short. When we had
a record production in our history
even then, last year, there were parts
of our country where drought situa-
tion had developed. For instance, last
vear drought situation did develop in
Orissa, in some parts of Andhra and
Mysore. We did take the necessary
steps then to see that necessary assis
tance was rendered to State Govern-
ments.

Every

This year, the present situation is
causing us some concern. [ entirely
share the concern of hon. Members
which has been expressed on the
floor of the House because, after all,
when drought situation develops hu-
man suffering necessarily follows. In
our country agriculture is the main
business, the main profession, the
main means of earning and a large
number of farmers naturally suffer
when drought conditions develop.
In a drought year not ouly the far-
33—7 LSD/68
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mers suffer but the section which

suffers most is the landless labour

_because_they do not get any_employ-

ment. That is why if in any part of
“'the country drought conditions deve-
lop it engages the attention of the
State Government and the Centre.

Then, before I go to the other
facts, I would like to submit that

scarcity relief is nically a Stat
- After all, we have to

“guided by the constitutional provi-
sions of our country. So, hon. Mem-
bers should realise that States have
necessarily to take steps. I am not
suggesting that the Centre should ab.
solve i i nsibility. but,
technically speaking, it is a State sub-
ject. May I submit here that all the
State Governments are behaving with
considerable responsibility in this
matter? In fact, they are very keen
and alive to this problem and they do
take steps to see that necessary relicf
is provided in the drought affected
areas. This is our experience of not
only Andhra Pradesh or Mysore or
Madras but all State governments in
the country.

This year, unfortunately, there has
been deficient rainfall in many.-parts
—someé outhern States, Ra-
jasthan and a few other States. For
instance, in_caoastal Andhra Pradesh
there has been dehcient raintall "to
the extent of 46 per cent, in Telen-
gana 40 per cent, Rayalaseema 42
per cent, Madras 55 per cent, North
Mvsorg 20 per cent and South My-
sore 17 per cent. West Rajasthan ts
also affected by drought because of
the deficient rainfall. But it is too
early to know the exact position.

I went into the ious_drought
situatign and the hﬂtxgxwLa%dcﬁcimt
Wi 3 .
rainfall m our country, particularly
in Andhra and Madras. I have found,
for instance, that in _Rayalaseema in
_%«%S)We was deficient rainfall to
the tune of 84 per cent in July and
37 per cent in August, but in Septem-
ber the position improved radically
and there was surplus rainfall to the
tune of 33 per cent.
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AN HON. MEMBER: What is
the use of having rains in Septem-
ber?

SHRI ANNASAHIB SHINDE:
I am not suggesting that will remove
all the difficulties. I am only saying
that we should not take an alarmist
view of the situation. I am going to
come to what we are daing
we have 1o do. I am coming to that.

am trying to explain the position
so that we may have a balanced view
of things.

Telengana area is not normally
subject to drought like Rayalaseema.
But, unfortunately, in Telengana this
year there is very deficient rainfall,
as I have already submitted.

SHRI K. SURYANARAYANA:
You say that Telengana is not a
drought affected area. Once in five
years it is affected by drought.

SHRI ANNASAHIB SHINDE:

But MLMM::%E}. That is
all what I said. Even ir¥ Telengana

the rainfall is unfavourable due to
climatic conditions and many other
reasons. But I was only saying that
in Telengana in 1928 the rainfall was
deficient to the tune of 17 and 30
per cent in July and August and in
1938 it was only 13 and 12 but beca-
use .of the rains in September the sur-
plus was 31 and 61 per cent.

The same is the story about Mad-
ras, Mysore etc. I am making this
statement to show that we are watch-
ing the situation very carefully and
we are trying to tackle the basic pro-
blem which is as a result of deficient
rainfall. The problem of drought
has mainly two aspects. Because,
there are certain tracts of our country
which are subject to recurrent drou-
ght and, naturally, if we have to
find permanent solution to these pro-
blems we have to see that two types
of remedies are provided. First of
all, long-term solutions should be
evolved so that in those areas where
human suffering is very much we are
in a position to give necessary relief
to these people. So, from the point
of view of long-term relief we have
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to take certain measures and also
watch the situation as it develops.
Till the long-term measures are com-
pleted, we have to take some short-
term measures.

Now, there seems to be an impres-
sion with the hon. Members that we
are not taking any long-term measu-
res. Professor Ranga is unfortunately
not, here. May I submit that the
government has during the last few
years, in fact in the post-independence
period, taken a number of steps to
see that long-term measures are adop-
ted to give relief to those areas.

SHRI NAMBIAR: Is there any
master plan?

SHRI ANNASAHIB SHINDE:
I am coming to that point. For ins-
tance, a number of major irrigation
projects have been taken in many of
the States. I have before me a list of
such  irrigation  projects—Upper
Krishna, Gataprabha, Malaprabha,
Tungabhadra and so on. 1 am refer-
ring only to the long-term projects.
When these projects are completed,
naturally they would give relief to
this area.

SHRI S. M. KRISHNA: But
these are very very long-term plans.

SHRI' ANNASAHIB SHINDE:
The question is whether the Govern-
ment of India is doing something
from the point of view of a long-
term plan to meet the situation.

In Andhra Pradesh, for instance,
Pochampad, Nizamsagar, Nagarjuna-

‘sagar and Tungabhadra cover some

of the drought-affected areas. In Mad-
ras, P:lﬂﬁElEulam and Lower Bha-
wani cover some of these areas.

SHRI M. N. REDDY: Nizamsagar
was constructed by the Nizam.. Do
not take the credit for Nizamsagar.

SHRI RANDHIR SINGH: The
Nizam also was an Indian.

SHRI JAGJIWAN RAM: There
is no question of taking credit. These
are the schemes.
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SHRI ANNASAHIB SHINDE:
Then, take the case of Rajasthan
Canal. The Rajasthan Canal would
cover some of the worst Rajasthan
areas and would really provide relief
to the people who are always subject
to recurrent droughts.

These major and medium irriga-
tion Xrojects, I am told by Dr. Rao,
would broadly cover 25 to 30 per
cent of these areas in the long term.

Then, I may refer to the second as-
pect because in many of these areas
major irrigation projects are not pos-
sible. Then what is to be done? In
such areas we are trying to give im-
portance and priority to minor irri-
gation projects. For instance, perco-
lation tanks, small tanks, digging of
wells, tubewells—these are some of
the schemes which are being imple-
mented in these areas.

If we look at the outlays which
are going into it from the Plan sec-
tor as well as from the institutional
sector, we find that much larger out-
lays are going into the implementa-
tion of these schemes.

Then, the Government of India
has given considerable thought to the
problems of these ar¢as. For instance,
in 1966 at the initiative of my Minis-
try a conference of the Chief Minis-
ters of some of the States, which are
subject to recurrent drought, was
convened and considerable thought
was given to the problems of the dro-
ught-affected areas; in fact, the.con-
clusion was arrived at in that Chief
Ministers’ Conference that a national
plan alone would be able to rehabili-
tate these areas.

“To formulate a meaningful plan
it will be necessary to take up immedi-
ately an intensive geological and natu-
ral resources survey, both water and
mineral available, in these regions.
This ‘will have to be done on a
priority basis. In the ex ed itious
completion of this survey, full advan-
tage should be taken of international
agencies and experts and of latest me-
thods like aerial photog'raphz etc.”
Subsequent to the conference of Chief
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Ministers this matter was examined
both in the Planning Commission
and in my Ministry. A number of
steps were taken.

Taking into consideration the limi-
tation of resources the Government
of India has taken a decision. First
of all, we have requested the State
Governments to earmark the hard
core of these drought-affected areas.
How to define hard core has also becn
suggested to the State Governments;
that is, areas which are subject to dro-
ught every three years have been
defined as the extreme hard core of
the drought-affected areas. There are -
other areas also which also need at-
tention, but the hard core areas
should receive our attention first.

From that angle some plan has
been formulated and we have addres-
sed all the State Governments to
formulate a plan so that the neces-
sary projects in those areas—major,
medium, minor irrigation, tubewells
etc—are undertaken in these areas,
some mineral surveys are also carried
out and some afforestation and sojl
conservation programmes are carried
out in these areas.

MR. CHAIRMAN: Has anyone
of these hard core Frojects been im-
plemented in any of the States?

SHRI ANNASAHIB SHINDE:
This has been done this year.  We
have addressed the State Governments

to formulate a plan, —

MR. CHAIRMAN: What about
the resources? Will the Central Gov-
ernment give it7™ 7" e

SHRI ANNASAHIB SHINDE:
As I have said, there are limitations
of resources, but the approach of the
Central Government in regard to the
formulation of these plans is that
Plan ceiling will not come in the
way and Central assistance will flow
to these plans beyond the Plan ceil-
ings. What should be the quantum
etc., is a matter of detailed examina-
tion.

SHRI JAGANNATH RAO JO-
SHI: Is there any specific example
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where this pilot
implemented?

SHRI ANNASAHIB SHINDE:
We are very keen.

SHRI JAGJIWAN RAM: Let
them first send the pilot projects.
They can be implemented only when
they come from the State Govern-
ments.

SHRI ANNASAHIB SHINDE:
I was submitting about the second
.aspect. As far as immediate relief
is concerned, we also
ical .- Many of - the
Members have suggested that we have
no special machinery to look into
these problems. That is not a cor-

project has been
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it and has also suggested.a particu-
lar pattern. The State Government
are requested to provide in their bud-
gets a certain amount for this pur-
ose. For instance, Andhra Pradesh
1s expected to provide for Rs. 75
lakhs; Madras—56 lakhs and Mysore
—Rs. 33 lakhs. As soon as the ex-
penditure is expected to go up, even
beforg the State Governments under-
take some relief work, we do not
come in their way and the Central
teams work out the requirements of
the States.

SHRI S. M. KRISHNA: They
have started these relief works. But
they are stranded for want of finan-
cial help from the Centre. At this
juncture, the Government of India
shauld.coge forward to help the

Tect appreciation of the situation. In _Statgs,.,

fact, we have well laid down princi-
ples in order to meet similar situa-
tions. As soon as we receive a report
from the State Government about
the developing drought situation, a
Central team visits those areas. Shri
Narayana Reddy said, “Why should
a Central team go?” After all, some
details have to be examined; some
financial outlays have to be worked
out.

SHRI M. N. REDDY: I have ne-
ver said that they should never go.
You should not wait...(Interruption)

SHRI ANNASAHIB SHINDE:
Nobody waits for them.

SHRI JAGJIWAN RAM: May I
intervene? Mgggm&nﬁ.

re free to start the work forthwi
Jbudget, according 1o t inance

Commission, a certain sum has been
provided for natural calamities. So,
they can start the work immmediately
with that money. As to what fur-
ther assistance is required, that will
be determined later.

SHRI ANNASAHIB SHINDE:
As mentioned by the hon. Minister,
as far as the taking up of the relief
works is concerned, the Centre does
not come in the way. In fact, the
Finance Commission has gone into

.-E“‘
Know of I

SHRI JAGJIWAN RAM: Why
don’t you have a little patience? You
hear him. Why do you say you know
much more than him?

SHRI S. M. KRISHNA: I know

the hardships of the pepple ™™

SHRI JAGJIWAN
also lmou{ their h; i

oungzy, ~
SHRI ANNASAHIB SHINDE:
As soon as Central teams go into
details, they work out the realistic
requirements of State Governiments
and they prescribe ceilings. Then, a
liberal assistance is provided. For
instance, 50 per cent is given by way
of grant alone—it is not lean; it is
outright grant—and 25 per cent is
provided as loan and the rest 25 per
cent is to be provided by the State
Government. If any State Govern-
ment has any particular difficulty,
even the ways and means advance 1s
provided by the Centre. It is not
that these things are not looked into.
If the State Government has any diff-
culty, the ways and means advance
can be given to the State Government
by -the Gentre. Therefore, no relict
activity should suffer for lack of fin-
ancial resources. May I submit for
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the information of the hon. Members
that as far as the drought situation is
concerned, we will make every effort
to see that genuine drought relief
activities do not suffer for lack of
financial resources?

Apart from the financial assistance,
etc.,- we also meet the food require-
ments of the States. For instance, to
Andhra Pradesh, in August, we sup-
plied about 15,000 tonnes of wheat
and 8,000 tonnes, of milo and, in Sep-
tember, we have allocated 15,000 ton-
nes of wheat and 5,000 tonnes of milo.
The Chief Minister of Andhra Pra-
desh had a discussion with the hon.
Minister and it was indicated to him
that if Andhra Government wants
more coarse grains, etc. to meet the
drought situation, we will see that
the reasonablc requirements of Andh-
ra Pradesh are fully met. To Madras
also, we have supplied, in August,
32,000 tonnes of wheat and 8,000
tonnes of milo. In September also,
we have allocated 35,000 tonnes of
wheat and 6,000 tonnes of milo. To
Mysore also, in August, we allocated
30,000 tonnes of wheat, 10,000 tonnes
of milo and 2,000 tonnes of rice al-
though in regard to rice, there has
béen some difficulty.

SHRI M. N. REDDY:
dised?

SHRI ANNASAHIB SHINDE:
We give to the State Government. In
Septemmber  also, 30,000 tonnes of
wheat and 10,000 tonnes of milo has
been allocated for the uirements
of Mysore. I think, the State Gov-
ernments, in regard to these alloca-
tions, are quite ha with our ap-
proach to these problems.

Is it subsi-

Then, last year also, in Mysore
and Andhra, there was a drought
situation. The Central team went
there and prescribed some ceilings.
- Out of that amount, Rs. 3 crores of
loan and Rs. 1.5 crores of grant have
been provided to Andhra Pradesh and
today Rs. 1 crore more has been relea-
sed in favour of Andhra Pradesh. For
Mysore also, Rs. 1 crore more has
been released today.
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20 Hrs.

Then some hon. members raised
3uestions about rigs for Andhra Pra-
esh. As soon as we heard of the
drought sitnation developing in And-
hra Pradesh, the hon. Minister was
good enough to depute our Secretary,
Agriculture, to Hyderabad to examine
the position himself. He went there,
he had discussion with the Chief
Minister and representatives of
Andhra Pradesh Government and
submitted a report, and on the basis
of that, we are taking action. As far
as the ordinary requirements of rigs
are concerned, they are manufactured
in our own country, but we have
assured the Andhra Pradesh Govern-

. SHRI CHENGALRAYA NAIDU:
Famine will not wait till then.

SHRI ANNASAHIB SHINDE:
We have assured the Andhra Pra-
desh Government that, if they want
to import rigs, we are prepared to
support their claims for foreign ex-
change. Already the hon.' Minister
of Food and Agriculture has written
to the hon. Minister of Industries
that the demand of the Andhra Pra-
desh Government for 50 rigs, which
are ‘not manufactured in our country,
should be allowed; the rigs should be
allowed to be imported immediately
and necessary foreign exchange
should be given......

SHRI M. N. REDDY: Can't the
Heavy  Engineering  Corporation,
Ranchi, supply these when they can
supply rigs for oil works?

SHRI ANNASAHIB SHINDE:
My hon. friend is very impatient. I
may tell him that for the last one
year we have been persnading the
State. Governments to place orders.
But 1 do not know what are the
difficulties of the State Governments.
When the drotéght situation was de-
veloping in Andhra Pradesh, T myself
went to Hyderabad and discussed
with the Agriculture Minister. Imme-
diately a decision was taken to shift
one unit of ET.O. from Bihar and
other areas to Andhra Pradesh, and
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that is doing a very fine job, and as
a result of that, in Anantapur Dis-
trict, it has transpired that water is
available; very encouraging, results
have been obtained. We are trying
our best to see that as a result of
ETO operation and as a result of the
activities of the State Government,
some permanent solutions are pro-
vided to meet the drought situation
in Andhra Pradesh...... (Interruptions)
We arc exploring all possibilities to
see that the equipment is available.
We will do all we can. But the
State Government will have to get
the concurrence of the other State
Government wherever the equipment
is available.

I do not want to go into the
other details. I have indicated the
position. At the end, I would assure
the House that we need not take an
alarmist view of the things. The
situation is under control. We shall
see that the maximum relief is pro-
vided to the people. After all, they
are all our brothers and sisters, and
everything will be done by the Cen-
tre to help the State Governments.

SHRI P. VENKATASUBBAIAH:
This motion of mine has been before
this House for the past more than
three hours. I must congratulate the
hon. Members who have participated
for having kept up the level of the
discussion transcending all political
barriers and highlightung the impor-
tance of this problem. I should also
thank the hon. Minister of State,
Shri Annashib Shinde. I hope, he will
bring ‘Anna’ and become an ‘Anna-
dhata’. Hon. Minister, Shri Jagjiwan
Ram, was also here and at crucial
moments of the discussion, he brought
to hear his vast knowledge of this
stupendous problem, and they have
assured the Andhra Pradesh Govern-
ment and also the other State Gov-
ernments who are involved in this
critical situation.

1 wanted to mention one point. In
the course of this dicussion, many
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suggestions were made, especially by
Shri Ranga and the other friends. The
sum and substance of the suggestions
made is that there should be a natio-
nal plan and also a committee or a
commission to deal with this stupen-
dous problem. Shri Ranga has also
said that there should be a National
Insurance Fund, there should be a
Master Plan, and these problems, as
and when they come, should be tac-
kled very effectively, be it famine
or drought. I hope that this aspect
of the matter will be borne in mind.
Shri Shinde has told us about the
recommendations made by the Chief
Ministers of some States who met at
Tirupati. Also the Planning’ Com-
mission’s efforts in this direction are
there. '

One point I wanted to mention to
Shri Jagjiwan Ram. Though the
rains may come in September, they
will be of no use. I will illustrate it.

SHRI JAGJIWAN RAM: Drink-
ing water.

SHRI' P. VENKATASUBBAIAH:

Drinking water problem may be
cased. But I want to say this. The
Lord of the clouds, Indra, once com-
manded that no cloud shall drizzle
in Rayalascema. There was a deaf
and blind cloud. It could not obey
the command of Lord Indra. So it
was taken to task. Then that cloud
said: ‘I have also done more service
than the clouds which have not sho-
wered rain because whatever seeds
have been put by the ryots have been
washed off by me’. So while rains in
September may help ease the drinking
water problem, agricultural opera-
tions will not get any benefit from
them.

.In this connection, I want to make
a. suggestion to Shri Jagjiwan Ram.
In my constituency of Karnool dis-
trict under ILTD, tobacco cultivation
is there on a large scale. Since there
is no crop that could be sown even if
the rains come, except tobacco or
jowar in some areas but now they
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have very much restricted that area
and that has deprived the ryots of
even a cash crop because groundnut
has failed—I would suggest that the
area be extended and  tobacco be
grown so that temporary relief may
be given to the agriculturists.

Coming to the supply of foodgrains
to the Andhra Government, I very
well appreciate the spirit behind what
Shri Shinde said, but the real pro-
blem is that though the Central Gov-
ernment are eager to provide food-
grains, milo or jowar, the Andhra
Government is not in a position to
purchase these grains. This aspect
of the matter has to be gone into.
Also the subsidy portion of the grain
must also be given.

SHRI JAGJIWAN RAM:
pattern is there.

SHRI P. VENKATASUBBAIAH:
Many commissions have been set up
and there is no lack of data so far
as famine eradication is concerned.
From 1890 till 1959 and even to to-
day, there have been several com-
missions set up. Shri V. Subba Rao
has also submitted a report. There is
the Rayalaseema Development Board’s
recommendation. All these are there.
I would earnestly request the Minis-
ter to evolve a national policy so
that by the time we come here next
session, Government should have
taken all possible steps of giving as-
sistance to the States and long-range
relief measures such as irrigation pro-
jects, minor irrigation and medium
irrigation projects would have been
initiated. I am sure Government
will also requisition the necessary rigs,
and also provide the necessary fore-
ign exchange to the State Govern-
ment and other Governments which
require to import them. I am glad
that Government have given assu-
rance that they have already taken
some steps in this matter.

The

I thank you for the opportunity
given to raise this discussion and 1
also thank all the hon. Members who
have participated in it.
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MR. CHAIRMAN: 1 should like
to know whether spme hon. Members
would like to withdraw their amend-
ments to this motion in view of what
the hon. Minister has said? Those
who want to withdraw may say so.

SHRI J. MOHAMED IMAM: 1
beg to withdraw my substitute mo-
tion.

SHRI K. SURYANARAYANA:
Because of what has been said, I beg
to withdraw my substitute motion.

SHRI T. M. SHETH: I withdraw
the substitute motion moved by me.

MR. CHAIRMAN: Have the hon.
Members leave of the House to with-
draw their substitute motions?

The substitute motions Nos. 1, 8 and
5 were by leave withdrawn.

MR. CHAIRMAN: Now, I have
to put to vote the other motions. Is
Mr. Tenneti Viswanatham withdraw-
ing his substitute motion?

SHRI TENNETI VISWANATH-
AM: I am not withdrawing. My
resolution is the most beautiful reso-
lution; it cannot be withdrawn.

MR. CHAIRMAN: I shall put
your substitute motion to the vote of
the House.

The substitute motion No. 6 was put
and negatived.

MR. CHAIRMAN: Shri Jyotir-
moy Basu, Shri Dinkar Desai and Dr.
Karni Singh "have moved substitute
motions. But they are not here. So,
I have to put their substitute motions
to the vote of the House.

The substitute motions Nos. 2, 4 and
7 were put and negatived.
20-13 Hrs.

The Lok Sabha then adjourned till
Fleven of the Clock on Friday, Augus!
30, 1968/ Bhadra 8, 1890 (Saka).



